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MINISTRY OF EARTH SCIENCES '

NOTIFICATION
4 New Delhi, the 13th March, 2024

S.0. 1317(E)¢-4-In exercise of the powers confezred by section 48 of the Indian Antarctic Act, 2022 (13 of
2022) and in consultation with the High Court of Delhi, Delhi and the High Court of Bombay, Po:vor_im, Goa, the
Central Government hereby designates the Court of the Additional Sessiufi Judge-03, South, Saket, NewDe1h.i and the
Court ofthe District Judge-I, Panaji, Gnu. as the Designated Cburts for the uial ofoffencespunishable undez-the said Aer.

‘ [1=. No: MOESl43-Par/06/2023]
" Dr. VIJAY KUMAR, Sqienfist-G

1876 GI/2024 _
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» HIGH COURT OF DELHI : NEW DELHI \::
Sher Shah Rofiew perm _
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From :
, H ~r 4; r -r 9The Registrar General '_ I L1 HI

High Court ofDelhi, _
New Delhi-110003. . J-

To: ' ’ \O‘/TC, '(‘?@&#//
J/The Principal District & Sessions Judge, Courts, Delhi

2. '1"-hevPrincipal District & Sessions Judge, New Delhi, Patiala House Courts, New
Delhi.

3. The Principal District & Sessions Judge, South-West, Dwarka Courts Complex, New
Delhi.

4. The Principal District & Sessions Judge, West, Tis l-lazari Courts Complex, Delhi.
5. The Principal District 8: Sessions Judge, East, Karkardooma Courts Complex, Delhi.
6. The Principal District & Sessions Judge, South, Saket Courts Complex, New Delhi.
7. The Principal District & Sessions Judge, Shahdara, Karkardooma Courts Complex,

.1 'D6ll1l. - ‘ _ . --

8. The Principal District & Sessions Judge, North-West, Rohini Courts Complex, Delhi.
9. The Principal District & Sessions Judge, North, Rohini Courts Complex, Delhi.
l0.The Principal District & Sessions Judge-Cum-Special Judge (PC Act)(CBl), Rouse .

Avenue Court Complex, New Delhi. . _
ll.The Principal District & Sessions Judge, South-East, Saket Courts Complex, New

Delhi. » ‘
l2.The Principal District & Sessions Judge, North-East, Karkardooma" Courts Complex,

- Delhi.

;\

Sub: ' Designation of Court of Sessions for the trial of offences under the Indian
Antarctic Act, 2022. - _

Sir.

l am directed to forward herewith notification -no. S.O. l317(E) dated 13.03.2024
issuedby -Ministry ofEarth Science, Government of India, regarding designation of Court of
ASJ-03 South, Saket as Court of Sessions for the trial of offences unde the Indian Antarctic .-
Act. 2022 for information and necessary action.

~>

M _‘ Yours sincerely,

_ (Dileep Namrani)
. Assistant Registrar (Craz-IA)
f W3) R ' G al_ ‘"5 . . \_ For egistrar ener
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OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE (I-IQS) : DELHI

N°- ___K?SVq? ’__;)§€Q3/Power/Gal/2024 Dated 6
. Sub=- Designation of Court of Sessions for the trial of offences under the Indian

- Antarctic Act, 2022.
. Copy forwarded for information and necessary action to:-

1- All the Judicial Officers of DHJS 8: DJS (Central District) Tis Hazari Courts, Delhi.
2- The AQU)/Branch ‘In-Charge,Fi11ng Branch (Central), E-sewa & Suvidha Kendra,

General Branch, Library (Central) Tis Hazari Courts, Delhi.
. 3. The O/o CMM, Central District,Tis Hazari Courts, Delhi. -

4. The Secretary, Bar Association, Tis Hazari Courts, Delhi.
5. The PS/Reader/Ahlmad to Lcl. Principal District & Sessions judge (Hqs).

_/6/The Website Committee (Hindi/English)'1‘is Hazari Courts, Delhi.
7. The R&I Branch (Central) for uploading on Layers.

5}?" »\

(RAVI DER BEDI)
District Judge (Commercial Court) '

Officer In-Charge, Judicial Branch (Central)
For Principal District & Sessions Judge (Hqs), V

Delhi.
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